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Yogendra Kumar Yadav v. Central Coalfields Ltd., (Ananda Sen, J.), 2025 SCC OnLine Jhar 2140
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State (UT of J&K) v. Wakeel Ahmad Hanji, (Vinod Chatterji Koul, J.), 2025 SCC OnLine J&K 397
Swapnil Verma v. PNB, (Javed Igbal Wani, J.), 2025 SCC OnLine J&K 412

United India Insurance Co. Ltd. v. Anjani Sharma, (Rajnesh Oswal, J.), 2025 SCC OnLine J&K 407
Vipan Kumar v. State (UT of J&K), (Rajnesh Oswal, J.), 2025 SCC OnLine J&K 424

Zahoor Ahmad Dar v. State (UT of J&K), (Rahul Bharti, J.), 2025 SCC OnLine J&K 404

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002669438
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002669445
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002669445
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002669412
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002669416
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002669422
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002669425
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002669418
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002669440
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002669440
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002669441
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002669427
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002669426
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002669428
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002669435
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002669451
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002669429
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002669452
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002669448
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002669424
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002669421
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002669436
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002669447
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002669443
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002669431
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002669442
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002669423
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002669446
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002669433
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002669444
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002669432
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002669430
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002669414
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002669415
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002669419
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002669437
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002669450
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002669417

-17 -

Kerala High Court [65]
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OnLine Ker 3165
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Ministry of Environment, Forest and Climate Change, Zoological Survey of India (Field Collector),
Group ‘C’ Post Recruitment (Amendment) Rules, 2025

Government Savings Promotion General (Amendment) Rules, 2025

Ministry of Home Affairs, Department of Official Language, Central Hindi Training Institute/Hindi
Teaching Scheme, Stenographer (Grade-I) Recruitment Rules, 2025

Admiralty (Assessors) Rules, 2018

Administrative Tribunals (Procedure for appointment of Members) Rules, 2011

Income-tax (Twelfth Amendment) Rules, 2025

Income-tax (Thirteenth Amendment) Rules, 2025

Income-tax (Sixteenth Amendment) Rules, 2025

Income-tax (Eighteenth Amendment) Rules, 2025

Statutes of the Malaviya National Institute of Technology, Jaipur (Amendment) Statute, 2025
Statutes of the Motilal Nehru National Institute of Technology, Allahabad (Amendment) Statute, 2025
Statutes of the National Institutes of Technology Nagaland (Amendment) Statute, 2025
Administrative Tribunals (Procedure for appointment of Members) Rules, 2011

Academy of Scientific and Innovative Research Ordinances, 2017

Admiralty (Assessors) Rules, 2018

Central Notification [68]

Central Board of Direct Taxes [Income-tax (7th Amendment) Rules, 2025 Noti. No. G.S.R. 195(E)]
Central Board of Direct Taxes [IT (Eighth Amendment) Rules, 2025 Noti. No. G.S.R. 207(E)]

Gramin Bank [Amendment in Telangana Grameena Bank (Officers and Employees) Service
Regulations, 2010 Noti. No. TGB Service Regulations Amendment 2025]

Lok Sabha Secretariat [Amendment to the Directions by the Speaker, Lok Sabha F. No. LAFEAS-CB
1019/1/2025-CB-I]

Ministry of Agriculture [Fertiliser (Inorganic, Organic or Mixed) (Control) (3rd) Amendment Order,
2025 Noti. No. S.0. 1477(E)]

Ministry of Ayurveda Yoga and Naturopathy Unani Siddha and Homeopathy (Ayush) [Amendment in
Notification No. F. No. A.11019/05/2016-HPC (Pt 1) F. No. L-13011/1/2025-AS]

Ministry of Chemicals and Fertilizers [Quality Control Orders Noti. No. S.O. 1555(E)]

Ministry of Chemicals and Fertilizers [Noti. No. S.O. 1556(E)]

Ministry of Commerce and Industry [Final findings of CVD of MICA Case No. CVD(0OI)-01/2024]
Ministry of Commerce and Industry [ADD Low Ash Metallurgical Coke Case No. AD(OI)-03/2025]

Ministry of Commerce and Industry [ADD investigation of Emulsion Styrene Butadiene Rubber Case
No. AD(OI)-07/2025]

Ministry of Commerce and Industry [SSR investigation import of Woven Fabric Case No. AD(SSR)-
03/2025]

Ministry of Commerce and Industry [Amendment in Foreign Trade Policy 2023 Noti. No. Public
Notice No. 52/2024-2025]
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Ministry of Communications and Information Technology [Post Office (Amendment) Regulations
2025 Noti. No. S.0. 1523(E)]

Ministry of Consumer Affairs [Corrigendum Noti. No. Ref:HQ-PUB-BIS (1197)]
Ministry of Consumer Affairs [Amendment in Notification No. S.O. 371(E) Noti. No. S.0. 1459(E)]

Ministry of Education [Statutes of the National Institutes of Technology Sikkim (Amendment)
Statute, 2025 F. No. 200/NITS/Estb/NIT Sikkim Statutes (A) 2023/23-24/RO/161]

Ministry of Education [Statutes of the Motilal Nehru National Institute of Technology, Allahabad
(Amendment) Statute, 2025 F. No. A-1I/I-H/14/2023]

Ministry of Education [Statutes of the Malaviya National Institute of Technology, Jaipur
(Amendment) Statute, 2025 F. No. AES-22/1(16)/2023(E)]

Ministry of Education [Statutes of the National Institutes of Technology Nagaland (Amendment)
Statute, 2025 F. No. NIT-N/PUB/2025/001]

Ministry of Environment and Forests [Group C Post Recruitment (Amendment) Rules, 2025 Noti. No.
G.S.R. 212(E)]

Ministry of Environment and Forests [Amendment in Notification No. S.O. 1868(E) Noti. No. S.O.
1457(E)]

Ministry of Environment and Forests [Noti. No. S.O. 1476(E)]

Ministry of Environment and Forests [Amendment in notification S.O. 421 (E) Noti. No. S.O.
1506(E)]

Ministry of Environment and Forests [Amendment in Notification No. S.O. 1653(E) Noti. No. S.O.
1507(E)]

Ministry of Environment and Forests [Amendment in Notification No. S.O. 3028(E) Noti. No. S.O.
1515(E)]

Ministry of Environment and Forests [Amendment in Notification No. S.O. 1865(E) Noti. No. S.O.
1559(E)]

Ministry of Environment and Forests [Amendment in Notification No. S.O. 1366(E) Noti. No. S.O.
1567(E)]

Ministry of Environment and Forests [Amendment in Notification No. S.O. 2413 (E) Noti. No. S.O.
1570(E)]

Ministry of External Affairs [Amendment in Notification No. S.O. 1197(E) Noti. No. G.S.R. 216(E)]

Ministry of Finance [Interest rate for Special Deposit Scheme for Non Government Provident Funds
F. No. 5(3)-B(PD)/2023(1)]

Ministry of Finance [Government Savings Promotion General (Amendment) Rules, 2025 Noti. No.
G.S.R. 214(E)]

Ministry of Health and Family Welfare [RIMS, Imphal, Accounting Assistant (Group 'C' post)
Recruitment Rules, 2023 Noti. No. B/RR/2024-RIMS(Pt-I)(1)]

Ministry of Health and Family Welfare [RIMS, Imphal, Office Superintendent (Group 'B' post)
Recruitment Rules, 2023 Noti. No. B/RR/2024-RIMS(Pt-1)(5)]

Ministry of Health and Family Welfare [RIMS, Imphal, Assistant Administrative Officer (Group 'B'
post) Recruitment Rules, 2023 Noti. No. B/RR/2024-RIMS(Pt-1)(6)]

Ministry of Health and Family Welfare [RIMS, Imphal, Administrative Officer (Group 'B' post)
Recruitment Rules, 2023 Noti. No. B/RR/2024-RIMS(Pt-1)(7)]
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Ministry of Health and Family Welfare [RIMS, Imphal, Accounts Officer (Group 'B' post)
Recruitment Rules, 2023 F. No. B/RR/2024-RIMS(Pt-1)(2)]

Ministry of Health and Family Welfare [RIMS, Imphal, Chief Accounts Officer cum Financial
Adviser (Group 'A' post) Recruitment Rules, 2023 F. No. B/RR/2024-RIMS(Pt-I)(3)]

Ministry of Health and Family Welfare [RIMS, Imphal, Lower Division Clerk (LDC) (Group 'C' post)
Recruitment Rules, 2023 F. No. B/RR/2024-RIMS(Pt-1)(4)]

Ministry of Health and Family Welfare [Amendment in Notification No. F. No. P. 15014/8/2023-FR
F. No. QA-11023/25/2023-QA-FSSAI-Part (1)]

Ministry of Health and Family Welfare [Food Safety and Standards (Packaging) First Amendment
Regulations, 2025 F. No. STD/SP-20/T(Recycledplastics-N)]

Ministry of Home Affairs [MHA, Central Hindi Training Institute/Hindi Teaching Scheme
Recruitment Rules, 2025 Noti. No. G.S.R. 215(E)]

Ministry of Home Affairs [Declaration of disturbed area under AFSPA 1958 Noti. No. S.0. 1540(E)]

Ministry of Home Affairs [Delegation of powers under the Mental Healthcare Act, 2017 Noti. No.
S.0. 1557(E)]

Ministry of Home Affairs [Amendment in Notification No. S.0O. 1196(E) Noti. No. S.O. 1565(E)]

Ministry of Housing and Urban Poverty Alleviation [Delegation of Powers to J&K Revenue
Department Noti. No. S.0. 1550(E)]

Ministry of Micro Small and Medium Enterprises [Aadhaar Mandatory for MSME Training Benefits
Noti. No. S.0. 1471(E)]

Ministry of Personnel Public Grievances and Pensions [Noti. No. G.S.R. 923(E)]

Ministry of Petroleum and Natural Gas [PNGRB (Conduct of Business, Receiving and Investigation
of Complaints) Amendment Regulations, 2024 F. No. PNGRB/LEGAL/5-MISC/(14)/2022-
Part(1)(P-4567)]

Ministry of Power [Constitution of Search cum Selection Committee Noti. No. S.0. 1522(E)]
Ministry of Rural Development [Amendment in Notification No. S.0. 463(E) Noti. No. S.O. 1463(E)]
Ministry of Science and Technology [Noti. No. G.S.R. 345(E)]

Ministry of Science and Technology [Department of Science and Technology Group 'A' Gazetted
Posts (Non-ministerial, Scientific and Technical) Rules, 2025 Noti. No. G.S.R. 199(E)]

Ministry of Science and Technology [Ministry of Science and Technology, Department of
Biotechnology (Group 'A' Scientific posts) Recruitment Rules, 2025 Noti. No. G.S.R. 208(E)]

Ministry of Shipping [Noti. No. G.S.R. 601(E)]

Ministry of Steel [Policy for Providing Preference to Domestically Manufactured Iron and Steel
Products in Government Procurement-Revised, 2025 Noti. No. G.S.R. 213(E)]

Reserve Bank of India [Press Release: 2024-2025/2500]

Reserve Bank of India [Press Release: 2024-2025/2507]

Reserve Bank of India [RBI/DOR/2024-25/135]

Securities and Exchange Board of India [SEBI/HO/CFD/CFD-PoD-1/P/CIR/2025/42]
Securities and Exchange Board of India [SEBI/HO/DDHS/DDHS-PoD-2/P/CIR/2025/43]
Securities and Exchange Board of India [SEBI/HO/DDHS/DDHS-PoD-2/P/CIR/2025/44]
Securities and Exchange Board of India [SEBI/HO/IMD/IMD-PoD-1/P/CIR/2025/38]
Securities and Exchange Board of India [SEBI/HO/IMD/IMD-PoD-1/P/CIR/2025/39]
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Securities and Exchange Board of India [SEBI/HO/ITD-1/ITD CSC_EXT/P/CIR/2025/45]
Securities and Exchange Board of India [SEBI/HO/M RD/TPD-1/P/CIR/2025/41]

Central Policy [2]
Policy Documents [Health Sector Investment Promotion Policy, 2025 (Madhya Pradesh)]
Policy Documents [Electric Vehicle Policy, 2025 (Madhya Pradesh)]

State Act [15]
Telangana Advocates&apos; Clerks Welfare Fund Act, 1992
Haryana Settlement of Outstanding Dues Act, 2017
Mahatma Gandhi Rural Development and Panchayat Raj University Act, 2016
Delhi Appropriation (No. 1) Act, 2025
Delhi Appropriation (No. 2) Act, 2025
Gujarat Appropriation (Excess Expenditure) Act, 2025
Gujarat Appropriation Act, 2025
Haryana Appropriation (No. 2) Act, 2025
Haryana One Time Settlement Scheme for Recovery of Outstanding Dues, 2025
Karnataka State Rural Development and Panchayat Raj University (Amendment) Act, 2025
Karnataka Appropriation Act, 2025
Madhya Pradesh Appropriation Act, 2025
Rajasthan Appropriation (No. 2) Act, 2025
Rajasthan Goods and Services Tax (Amendment) Act, 2025
Telangana Advocates&apos; Clerks&apos; Welfare Fund Rules, 1992

State Rule [11]
Rules of the State Bar Council of Chhattisgarh
Cook Recruitment Rules, 2023
Goa School Education (Amendment) Rules, 2025
Gujarat Minor Mineral Concession (Amendment) Rules, 2025
Haryana One Time Settlement Scheme for Recovery of Outstanding Dues, 2025

Maharashtra Electricity Regulatory Commission (Transaction of Business and Fees and Charges)
(Second Amendment) Regulations, 2025

Welfare and Relief for Fishermen during Lean Seasons and Natural Calamities (Amendment) Scheme,
2025

Telangana Advocates&apos; Clerks&apos; Welfare Fund Rules, 1992

Uttar Pradesh Co-operative Sugar Factories Federation Limited Employees Service (Fourth
Amendment) Regulations, 2024

Uttar Pradesh Electricity Regulatory Commission (Multi Year Tariff for Distribution) Regulations,
2025

Uttar Pradesh Inland Waterways Authority Rules, 2025
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Telegram Channel - https://t.me/scconline

Follow us:-
LinkedIn - https://in.linkedin.com/company/scconline
Instagram - https://www.instagram.com/scconline /
Twitter - https://twitter.com/scconline
YouTube - https://www.youtube.com/user/thescconline
Facebook - https://www.facebook.com/scc.online
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